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Regional Office, U.P. Pollution Control Board, Ghaziabad
Website- www.uppcb.com, e-mail:roghaziabad@uppcb.in

§

Hey e ...Q.;L.../OA-274/2022/2024 ERICs .Q.%?J..Q.ép/louf

To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Response/Status report on behalf of Uttar Pradesh Pollution Control Board in
compliance to order passed on 15.02.2024 by _Hon’ble national Green Tribunal,

Delhi in OA No. 274/2022 Prem Agcarwal & Ors. Versus Govt. of NCT of Delhi
& Ors.

Respected Sir,
With reference to the above-mentioned subject the response/status report before

Hon’ble National Green Tribunal in compliance to order dated 15.02.2024 in OA No-274/2022
Prem Aggarwal & Ors. Versus Govt. of NCT of Delhi & Ors. is hereby submitted for kind perusal
and necessary action please.

Enclosure: Response/Status report.

Yours Sincerely

(Vikas\Wishra)
Regional Officer
Copy to:

1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.

2. ShriPradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal
and necessary action please.

3. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for
information.

4. Law Officer-l, U.P. Pollution Control Board, Lucknow for information.

Regional Officer

&Y BRIty : L0TOTHO—2, TITR—16, TYNI, MIOATEIE—201012 H1F—0120—4160108
T=Ter : TC-12V, i @ve, el TR, ofE1s; 226010
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 274 OF 2022

IN THE MATTER OF:

Prem Aggarwal

Versus

Govt. of NCT Delhi & Ors.

INDEX

...Applicant

...Respondent(s)

Sr. Description
~_No.

Pg. No.

OA 274/2022

1. Uttar Pradesh Pollution Control Board’s Response in Response/Status
report of Hon’ble National Green Tribunal’s order dated 15.02.2024 in | 6] - © 4

96/3 Arya Nagar Industrial Area Loni Ghaziabad.

2. Annexure-I — Closure of M/s Sidra Washing, Plot no. 8 Khasra No.

105- 00 |

Nagar Industrial Area Loni, Ghaziabad.

3. Annexure-II - Revocation of show cause notice along with imposition
of Environment compensation of M/s Jai Maa Garments, A-16, Roop |07 -

Loni, Ghaziabad.

4. Annexure-III — Revocation of show cause notice along with
imposition of Environment compensation of M/s Lakshya Enterprises 0%
(Old Name Shikha Enterprises)-A-44, Roop Nagar Industrial area

Industrial area Loni, Ghaziabad.

5. Annexure-1V — Closure order of M/s Nisha Print, A-11, Roop Nagar

o8%-t10

20/6/21, Site-4 Sahibabad Industrial Area, Ghaziabad.

6. Annexure-V — Show Cause Notice of M/s. M.A. Garments, Plot No-

fi-12

Ghaziabad.

7. Annexure-VI — Show Cause Notice of M/s. M/s. Shree Mahaveer .
Enterprises, Plot No-28/1/15, Site-4 Sahibabad Industrial Area, | | 2-1 ‘}

FILED BY

N
(Vikas ‘Mishra)
Regional Officer

UPPCB, Ghaziabad
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Response/Status report on behalf of Uttar Pradesh Pollution Control Board in compliance to

order passed on 15.02.2024 by _Hon’ble national Green Tribunal, Delhi in OA No. 274/2022 Prem
Aggarwal & Ors. Versus Govt. of NCT of Delhi & Ors.

Hon’ble national Green Tribunal, Delhi in OA No. 274/2022 Prem Aggarwal & Ors. Versus
Govt. of NCT of Delhi & Ors. has passed order on dated 15.02.2024 and directed following;-

iy verraaes 6.Learned Counsel for respondent’s no. 1, 2, 4 to 9 and UPPCB and the officers
present before this Tribunal seek time for filing of detailed responses/status reports and apprising this
Tribunal about the progress made.

8. Minutes of the Meeting and status reports by all the respondents be filed within three weeks

thereafter by email at judicial-ngt@gov.in. preferably in the form of searchable PDF/OCR Supported

PDF and not in the form of Image PDF ”

In the compliance of the above aforesaid mentioned order officials from UPPCB conducted

survey of Sahibabad Drain, Indirapuri Drain & Banthala Drain. Detailed report is as follows:

Sahibabad Drain: -

Sahibabad drain carries untreated domestic effluent of residential areas Bhopura, Gagan Vihar,
Shalimar garden, Garima garden, Janakpuri, Pasaunda, rahjendra Nagar Residential area, Village
Sahibabad, Village Jhandapur, village Karkar mandan, Village Maharajpur, Chander Nagar, Surya
Nagar, Kaushambi & Vaishali etc. and carries treated effluent of industries located in Sahibabad
Industrial Area and Rajendra Nagar Industrial Area. Sahibabad drain is partially tapped for
treatment near NH-24 in 74MLD STP at Indirapuram before entering in Delhi at Ghazipur. Rest

effluent of Sahibabad drain meets in Shahdara Drain and finally meets in Yamuna River in Okhla

Barrage.

Presently Sahibabad Industrial area is being used for Industrial, Commercial as well as institutional

activities. As per office records, there are 113 water polluting industries situated / operated in the

catchment area of the Sahibabad Drain.

Officials of UPPCB collected samples from various points of Sahibabad Drain during the survey

on dated 27.03.2024. The analysis results of drain sample collected from various points as shown

®
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below:-
3.No Sampling point pH Color Odour | B.O.D C.0.D TSS
| mg/L mg/L ‘ mg/L
1. | Sahibabad Village | 6.94 | Turbid |  Faint 1040 | 1480 ‘ 60.0
Site-4, Sahibabad
| Ghaziabad | |
2. Rapid Rail Metro | 6.76 | Turbid Unpleasant = 95.0 200.0 88.0
Station,  Site-4, |
| Sahibabad
Ghaziabad
3. Surya Nagar | 6.52 Turbid Faint 98.0 | 2520 58.0
Bridge B ' B ‘
4. | Near Country Inn | 6.48 Turbid Faint | 96.0 264.0 | 70.0
Hotel Site-4,
Sahibabad
‘| Ghaziabad B _
5. Sahibabad Drain | 7.22 Blackish Unpleasant 90.0 233.0 86.0
| Tapping Point | ]

e The above analysis results of the drain’s sample collected from various location indicates the

characteristics of untreated domestic effluent

Indirapuri Drain and banthla drain

Indirapuri drain carries untreated domestic effluent of residential areas ikram nagar, Dehroti khurd,
Balram Nagar, Indirapuri Colony etc and carries treated effluent of industries located in Roop
nagar Industrial Area, Shyam Industrial area, Arya Nagar Industrial area and Rural Industrial area.

Indirapuri drain meets in Shahdara Drain near Jauharipur and finally meets in Yamuna River in

Okhla Barrage.

Banthala drain is mainly carries untreated domestic effluent of residential areas Behta
Hajipur, Gulab Vatika and Banthla etc. No industrial estate is located in the catchment of this

drain. Banthla drain meets in Shahdara Drain near near Ganga Vihar and finally meets in Yamuna

River in Okhla Barrage.

Officials of UPPCB have taken samples from various point of Indirapuri and Banthla Drain during

the survey. The analysis results of drains sample collected from various points as shown below:-
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SI. | Sampling Date pH Color | BOD | C.OD TSS Total Fecal

No point mg/L | mg/L | mgL | Coliform Coliform |
| | | MPN/100 = MPN/100ml
. _ | : | _ _ ml .

‘ 1 ‘ Indirapuri | 20.03.2024 | 7.22 | Turbid | 36.0 | 110.0 128.0 | 3300000 2700000
| | | | ‘

2 | Banthala |20.03.2024 | 6.72 Turbid‘ 38.0 ‘126.0 ‘ 144.0 ‘ 3500000 | 2400000
. ! B

* ‘Lhe above analysis results of the drain’s sample collected trom various location indicates the
characteristics of untreated domestic effluent.
Action taken: -

The industries situated in the catchment area of these drains are being regularly monitored and
accordingly, action is being taken under the provisions of the Water (Prevention and Control of
Pollution Act. 1974 against the non-complying industries. Thus, it is being ensured that industries
should discharge their effluent after being properly treated as per the Environmental Norms and actions

are also being taken against the defaulting industries. Details of latest action taken are given below:-

Sr. Name & Address ! Action Taken

No.

1 M/s Sidra Washing Plot-8, Khasra | UPPCB issued closure order on dated 01.01.2024
No. 96/3 Arya Nagar Industrial | under section 33A of the Water (Prevention and
Area Loni, Ghaziabad. Control of Pollution Act. 1974 along with imposition

of Environmental compensation of Rs.11,55,000/-.
(Annexure-I) .,

2 M/s Jai Maa Garments A-16, Roop | Show Cause Notice revoked along with imposition of
Nagar Industrial Area, Loni, | Environmental compensation of Rs.11,25,000/-

| Ghaziabad. | (Annexure-II) -

3 M/s. Laskhya Enterprises (Old | Show Cause Notice revoked along with imposition of
Name Sikha Enterprises), A-44, | Environmental compensation of Rs.11,25,000/-
Roop Nagar Industrial Area, Loni, | (Annexure-I1I)

Ghaziabad. B

4 | M/s. Nisha Prints, A-11, Roop | UPPCB issued closure order on dated 01.01.2024
Nagar Industrial Area, Loni, | under section 33A of the Water (Prevention and
Ghaziabad Control of Pollution Act. 1974 along with

Environmental compensation of Rs.11,40,000/-.
(Annexure-1V)

5 M/s. M.A. Garments, Plot No- | UPPCB issued Show Cause notice dated 12.10.2023
20/6/21, Site-4 Sahibabad | under section 33A of Water (Prevention and Control
Industrial Area, Ghaziabad of Pollution Act. 1974 along with impositions of

Environmental compensation Rs.15000/- per day till
the compliance has been done by the industry
| (Annexure-V)

6 M/s. Shree Mahaveer Enterprises, | UPPCB issued Show Cause notice dated 12.10.2023
Plot No-28/1/15, Site-4 Sahibabad | under section 33A of Water (Prevention and Control
Industrial Area, Ghaziabad. of Pollution Act. 1974 along with impositions of

Environmental compensation Rs.15000/- per day till

the compliance has been done by the industry

| (Annexure-VI)
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7 | M/s Kunwar Singh Jeans Dyeing,

10

' Plot  No-96/3, Arya Nagar,
Industrial Area, Loni, Ghaziabad.

M/s Suleman Jeans Dyeing (Unit-

I), Plot No-96/3, Arya Nagar,
' Industrial Area, Loni, Ghaziabad.

M/s Suleman Jeans Dyeing (Unit-
II), Plot No-96/3, Arya Nagar,
Industrial Area, Loni, Ghaziabad.

' Action u/s 33A of the Water (Prevention and Control

of Pollution Act. 1974 is under process.

Action u/s 33A of the Water (Prevention and Control
of Pollution Act. 1974 is under process.

Action u/s 33A of the Water (Prevention and Control |
of Pollution Act. 1974 is under process.

| M/s Faisal Washing, Plot No-B-23,
Roop Nagar, Industrial Area, Loni,
Ghaziabad.

11

M/s Sujit Sadh Dyeing, B-120,
Roop Nagar, Industrial Area, Loni,

| Ghaziabad.

Action u/s 33A of the Water (Prevention and Control
of Pollution Act. 1974 is under process.

Action u/s 33A of the Water (Prevention and Control
of Pollution Act. 1974 is under process.

(Navneet Kumar)
AEE
UPP.CB
Ghaziabad

S ]

Yoo .
(Kunwar Santosh Kumar)
AEE
UP.P.CB
Ghaziabad
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